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' Name of the Company | Techno Fac Contracts (P) Ltd ‘
| -Vs-

| | Yatri Vihar Hospitility (P) Ltd

Under Section | 9

, | IBC ,|
| Sl. Name & Designation of Authorized Appearing on behalf | Signature with date
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29 08 2017 — CP(IB) No0.412/KB/2017 — Techno Fac Contracts (P) Ltd. Vs. Yatri
Vihar Hospitility (P) Ltd.

ORDER

Ld. Lawyers appearing on behalf of petitioner(s) as also respondent(s) are

present.

Ld. Lawyer appearing on behalf of the petitioner has filed an affidavit
which has been served to the corporate debtor. None from the side of the
corporate debtor is present. Petitioner submitted that he has also sent a
demand notice as required by law. Office is directed to issue notice to the

corporate debtor.

Fixed on 15.09.2017. 55//.#

MANORAMA KUMARI
MEMBER(J)



